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men i{o rob—rape them, s0 to say—
the railwaymen of their rights and
privileges of a trade union which
have been conferred on them by the
Britishers in the year 1926 onwards.
I quoted to the Home Minister the
cireular of Ist January, 1964, wherein
T have pointed out that along with the
implementation of the Whitley Coun-
cil recommendations, there were three
conditions one is, a recognised
union shall have to seek a fresh
recognition by accepting the new
terms of reference. ‘The other
purpose was to cripple the rail-
waymen; to see that their railwaymen
are deprived of their rights, to abjure
the right to strike by virtue of the
agreement and also to lose the outsider
to represent their case. Unfortuna-
tely, this Government borrowg a thing
from another country in a half-heart-
ed way. In the Whitley Council struc-
ture in QGreat Britaln, outsiders are
also represented in the negotiating
machinery. So, this Government bor-
rows a thing half-heartedly and imple-
ment it quarter-heartedly—a thing
that they borrow from Englang ' and
other countries.

Then I come to the
bonus,

question of

Mr. Chairman: The hon. Member
has taken 10 minutes today. He will
be given 15 more minutes tomorrow.

Shri Shree Narayan Das,
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Shr! Shree Narayan Das (Darbhan-
ga): Sir, I beg to present the Forty-
fourth Report of the Business Advis-
ory Committee,
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